BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE , CHENNAI

Original Application No. 95 of 2021 (SZ)
With
Original Application No. 32 of 2020 (SZ)
(Through Video Conference)
IN THE MATTER OF

Tribunal on its own motion-SUO MOTU

Based on The News item published in the New

Indian Express, Chennai Edition, Dated

25.02.21 under the caption “Burning of Applicant(s)
garbage continues near Adyar”

Versus

The Secretary to Govt. Tamilnadu

Department of Environment & Forests,

Govt Secretariat, Fort St. George,

Chennai, Tamilnadu 600 009 and others. Respondent

(s)

Original Application No. 32 02020 (SZ7)

Tribunal on its own motion item in Dinamalar

Chennai Newpaper dated: 10.02.2020, “Heaps

of plastic wastes and Garbage lying in a side of Applicant(s)
Porur Lake.”

Versus

The District Collector
Kancheepuram District and others.

Respondents

. : - V.P)
BLOCK%% NT OFFICER (
KUNDRATHUR @ PADAPPAL.



COMPLIANCE AND ACTION TAKEN REPORT FILED BY
THE BLOCK DEVELOPMENT OFFICER ( VILLAGE
PANCHAYAT) KUNDRATHUR PANCHAYAT UNION
AND ON BEHALF OF THE OFFICIAL OF PANCHAYAT

RAJ DEPRATMENT.
I S. DHINAKARAN S/o  K.Sivashanmugam (late)
aged 46 the Block Development Officer ( Village

Panchayats) of Kundrathur Panchayat Union of Kancheepuram

District, solemnly affirm and sincerely state as follows:

I am one of the respondent of this petition and
discharging the duties of the Block Devepmention Officer
(Village Panchayat) and I am well acquainted with facts of
case as per the available records.

I most respectfully submit that I am receipt of the
Observations and Orders of the Hon’ble National Green
Tribunal South Zone based on the recommendations of the Joint
committee. Consequent on the orders of the Hon’ble National
Green Tribunal, the District Administration and the concerned
Local body has taken action on certain possible issues to
comply the Hon’ble Order of the Tribunal the and continue to
put sincere effort to find ways and means to handle and address
issues pertaing to Solid Waste Management in Kundrathur
Block area.

I also submit while taking sincere effort and action to
comply the orders of the Hon’ble Tribunal the unprecedented
pandemic situation raised right from early 2020 and the entire
Government machinery of Block and District Administration

had to be mobilized to handle the lifesaving measures.
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Furthermore I submit that while the attending the health ,
sanitation and pandemic issues it was mandatory for Block and
the District Administration to conduct the Local Body Election
2021 in Kancheepuram District which started from August
2021 onwards and ended during November 2021.

And this again was followed by unprecedented rainfall
from December 2021 to January 2022 within a short span of
time and this made the Block and District Administration for
the preparedness, rescue and relief measures against the flood
during 2021 and therefore all these health, floods and
mandatory issues crippled the follow up action on the Hon’ble

Orders of Tribunal.

Therefore, I humbly pray that the delay in reporting the
compliance on the orders and observations of Hon’ble Tribunal

may kindly be condoned for the above bonafide reasons.

I now most respectfully submit the compliance and
action taken report on the issues raised in this petition and on
the orders of the Hon’ble Tribunal is as follows:

Report on Issues pertaining to Avvapanthangal Village

Panchayat: (Kanchipuram District)

It is submitted that in Ayyapanthangal village Panchayat
the house hold and domestic waste/ garbage are effectively
collected with a team of 43 nos of sanitary workers, 3 nos of
of tricycles 7 nos Eco Carts for micro level processing and 3
nos of heavy load carriers to shift them to dumping yard at a
.' ldng'er distance. Total Population of this panchayat is around

44,000 (10,000 houses) charges per sqf Rs.1.10 paise.
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However the response from the public is lacking in this
issue and we have planned to create the awareness more
effectively with the newly elected representative and the

possibly by the interested Non-Government Organizations.

It is submitted with regard to the 100% door to door
collection of garbage necessary awareness is created among the
public through the sanitary workers segregate the degradable
and non-degradable waste to be feasible for the micro level
processing at the Village Panchyat level and either to shift or

shredder the non-degradable waste for alternate usage.

On the issue of nonfunctioning of the Micro Composting
Centre at Ponniamman Koil Street is now completed and
functioning has resumed on daily basis. Non — Bio degradable
waste are transported to kolathur dump yard managed by

kolathur panchayat, Chengalpet District.

I submit that with regard to the dumping of un segregated
solid waste generated within the jurisdiction of Ayyapanthangal
Village Panchayat in part of the Porur lake found at S..No.
138, Thelliyaragaram Village , under strict instructions to the
sanitary workers of the village, and the then field level

functionaries have immediately stopped dumping the garbage at

BLOCK DEVELOPMENT OFFICER (V.P)
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Further as per the directions in Para No. 2 of the
Recommendations the garbage already dumped in the lake area
are cleared and shifted by Lorries to a quantum of 1229.57 Mts
to in the site officially identified at Kolathur of Kattankolathur

Panchayat Union of Chengalpet District.

On the Issue of barricading the lake area premises, the
lake belongs to PWD department, due to paucity of funds, I
humbly request that the Concerned authority may be entrusted
to Construct permanent preventine structure in their defined

boundaries lake area.

On the issue of Bio Mining activity the Porur lake due to
heavy rain during north east monsoon, the lake attained is full
tank level. After the Water Level reduced, the remaining solid

waste will be removed.

Report on Issue pertaining to Gerugambakkam

Village Panchayat

I submit that in respect of employing sanitary staff there
is sanctioned strength of 17 Panchayat staff and 18 nos
Thooimai Kavalar involved in the segregation of solid waste
generated in the Village Panchayat with 5 nos of Pushcarts, 2
nos of Tricycles 3 nos of Eco carts and 2 nos of heavy load
carrying tractors Considering the own revenue of the Village
Panchayat we assure to employ further more in future to
address these issues. Total Population of this Panchayat is

22600.
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With regard to installation of thermal decomposition
(pyrolator) at S.No. 738, the garbages collected from the
Village panchayat processed in the pyrolator using magnetic
heat technology, feeding garbage is the fuel for the equipment
the machine could decompose 5 to 8 tonnes of unsegregated

typical solid waste.

It is submitted that I have made the made the field level
functionaries i.e. the Zonal Deputy Block Development officers
and the Village Panchayat Clerk to visit inspect and monitor
the processing and also to prevent any violations in the regard

and follow the Solid Waste Management Rules scrupulously.

The Micro Compositing centre at the S.no. 543 (
Vandipattai Poramboke) said to be non-function during the
inspection was due to water logging in the surrounding and this

has resumed now, 5 persons.

I submit that the identifying the dumping yard is a
common issue for these Village Panchayat and necessary action

is being taken to identify the site at the District Level.

Report on the common issues raised and recommended by

the Inspection committee:

I submit that in respect of further dumping of solid waste
on the water bodies and river banks are now prevented and the
necessary instructions to the field level functionaries to inspect,

monitor these issues and very particularly to prevent the

violations by periodical visits. Q%
\
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In respect of common dumping yard, the dumping
already utilized falls under the jurisdiction of newly formed
Chingleput District and therefore I have sent proposals to the
District Collector for identifying dumping site within the newly

formed Kancheepuram District.

On getting the allotment for the dumping site I shall
arrange to shift the wastes to the yard without dumping in the

objectionable site of the Village Panchayat.

In respect of the remarks on Environmental
Compensation and Recommendation of the Joint Inspection
Committee in Annexure V from Pages 8 to 10: I submit to state
that the own revenues of the village panchayat are very merge
even to meet and maintain the basic amenities of the village
panchayat and therefore I humbly pray that the Environmental

Compensation of Rs. 30 Lacs may kindly be waived.

For the reasons and the report submitted on the above
issues, | pray that the compliance report and Action taken report

on the Orders of Hon’ble Tribunal may kindly be accepfcd and

the delay in reporting shall be condoned. QE %@(\/
1) |

Sqlemly affirm at Cheimai oan BLO&{;BWEP.bPMENT OFFICER (V.P)
this the day of February KUNDRATHUR @ PADAPPAL.
2022

‘Before me



IN THE NATIONAL GREEN TRIBUNAL
CHENNAI (SOUTH ZONE)

OA 95 OF 2021
AND
OA 32 OF 2020

DOCUMENTS SUPPORTING THE REPORT

Sl.
No.

Document Detail Date

Page
No.

Iyyappanthangal

Micro Compost Plant

Waste removed from Iyyappanthangal
to Kattan Kolathur.

BDO letter regarding waste removal| 16.10.18

expenditure

Payment receipts received at Kolathur | 02.02.22
Yard.

Waste taken to Kolathur Yard.

Waste removed from Porur lake

Gerugambakkam

field measure book copy

Micro compost plant

Waste placed by Panchayats at the
Meikkal Land.

10,

Granting of fund for Ecomac waste

decomposition.













Chennai, Tamil Nadu, India

Gents Hostel, Ponniamman Koil St, Sri Ramachandra
Nagar, Porur, Chennai, Tamil Nadu 600116, India
Lat N 13°2'30.1128"

Long E 80° 8' 22.5888"

30/06/21 02:23 PM

Chennai, Tamil Nadu, India

Gents Hostel, Ponniamman Koil St, Sri Ramachandra
Nagar, Porur, Chennai, Tamil Nadu 600116, India
Lat N 13°2'30.1128"

Long E 80° 8' 22.5888"

30/06/21 02:23 PM
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Chennai, Tamil Nadu, India

1/558, Subramaniam Nagar, lyyappanthangal, Chennai,
Tamil Nadu 600077, India

Lat N 13° 2' 32.8452"

Long E 80° 8' 22.3584"

30/06/21 02:26 PM

Chennai, Tamil Nadu, India

1/558, Subramaniam Nagar, lyyappanthangal, Chennai,
Tamil Nadu 600077, India

Lat N 13° 2' 32.8452"

Long E 80° 8' 22.3584"
30/06/21 02:26 PM
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c. #3&4 APEX Subramaniya Flat, Moovendhar Nagar, Balaji
Avenue, lyyappanthangal, Chennai, Tamil Nadu 600056, India
Lat 13.0421371°
Long 80.137186°
05/02/22 01:42 PM
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Chennai, Tamil Nadu, India

Tulive Dakshin Block-A, Balaji Avenue, lyyappanthangal,
Chennai, Tamil Nadu 600077, India

Lat 13.040754°

Long 80.136948°

05/02/22 01:40 PM
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Chennai, Tamil Nadu, India
24RQ+F25, Balaji Avenue, lyyappanthangal, Chennai, Tamil
Nadu 600077, India
Lat 13.041067°
Long 80.137383°
05/02/22 01:41 PM
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Chennai, Tamil Nadu, India

#3&4 APEX Subramaniya Flat, Moovendhar Nagar, Balaji
Avenue, lyyappanthangal, Chennai, Tamil Nadu 600056, India
Lat 13.042131°

Long 80:137186°
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Chennai, Tamil Nadu, India
1/28, Gangai:Amman Kovil St, Moovendhar Nagar, Balaji
Avenue, lyyappanthangal, Chennai, Tamil Nadu 600077, India
Lat 13.041938°

. Long 80137568°

"/ 05/02/22 01:40 PM
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Siruvanjur R.F., Tamil Nadu, India

QXQP+7V6 QuuiLLy (GLienu S, Siruvanjur R.F., Tamil Nadu
603204, India

Lat 12.787357°

Long 79.986262°
05/02/22 12:02 PM
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Chennai, Tamil Nadu, India
2 13/246, Sri Sai Nagar, Ponniamman Nagar, lyyappanthangal,
: - Chennai, Tamil Nadu 600056, India
s Lat 13,026899°
Long 80.139858°
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13/246, Sri Sai Nagar, Ponniamman Nagar, lyyappanthangal,
Chennai, Tamil Nadu 600056, India
Lat 13.026955°

13/246, Sri Sai Nagar, Ponniamman Nagar, lyyappanthanaal,
Chennai, Tamil Nadu 600056, India
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From To

Thiru M.Rajasekaran, The District Collector,

Block Development Officer (V.P.) District Rural Development Agency,
Kundrathur Panchayat Union, Kancheepuram.
(@ Padappai.

...Through.....

The Assistant Director ( Panchayats)
Kancheepuram

Na.Ka. No..1016/2020/B1 dated. 08.11.2020

Sir,

Sub: Sanitation - Kancheepuram District — Kundrathur
Panchayat Union — lyyapanthangal Panchayat — To
Allot dumping Place for daily collected garbage
Requested

Ref:  0O.ANO0.32/2020 (SZ) Dt.25.09.2020 in National
Green Tribunal, South Zone.

s sfe skok sk okok

Iyyapanthangal Village Panchayat falls under Kundrathur Panchayat Union
in Kancheepuram District. And this Village Panchayat in adjoining to Chennai
Corporation and this Village Panchayat is thickly populated area. The total
population of this Village Panchayat is 23, 808. Out of this Men Population is
14,234 and Women Population is 9574. There are 17 hamlets (17 Habitation), 15
Wards in this Village Panchayat. Huge quantum of garbage is collected in this
Village Panchayat.

The garbage from this Village Panchayat was collected and dumped in a
place at Kolathur Village Panchayat . After this district was bifurcated into
Kancheepuram and Chingleput district the garbage is not dumped in the above

place.




This Village Panchayat comes under the Chennai Police District Jurisdiction

and so enormous people from outstation employed in Private Organization.

Companies reside here in the multistoried buildings and therefore it is

difficult to dump the domestic household garbage collected.

Therefore, kindly arrange to allot some place for dumping the daily collected

garbage from this thickly populated Village Panchayat.
Enclosure: Copy of letter in reference cited.

/Signed /
Dated 8.11.2020
Block Development Office, (V.P.)
Kundrathur Panchayat Union
(@ Padappai
Depatched
On 11.11.2020
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Supply of Scrubber Unit with 3 stage AAF
filters and including Loading Platform and 23,13,400
stairs with equipment’s and Installation/Eca

green Dry Scrubber Unit 5.5Cum/ Per Load

Supply installation and commissioning of
ECOMAC scientific Municipal Solid waste
1 UL et Management machine working on Magnetic 26,82,400

lionization and thérmal processing

Technology/Eco green 550-5.5 cum/per Load

Cost of Construction of Shed of 4000Sq Feet

with I-Section raised Columns and Industrial 11,20,000

grade Tin Roof with ventilators
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Supply of Scrubber Unit with 3 stage AAF
filters and including Loading Platform and
stairs with equipment’s and Installation/Eco
green Dry Scrubber Unit 5.5Cum/ Per Load

23,13,400

Supply installation and commissioning of
ECOMAC scientific Municipal Solid waste
Management machine working on Magnetic

lionization and thermal processing

Technology/Eco green 550-5.5 cum/per Load

26.,82,400

Cost of Construction of Shed of 4000Sq Feet
with 1-Section raised Columns and Industrial

grade Tin Roof with ventilators

11,20,000
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